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(a) whether a book on Vedic Mathe-
matics written by an Indian Swami has 
highlighted the contribution of ancient In-
dia to. Mathematics and which also shows 
that the Vedic Mathematics based on 16 
formulas (Sutras) has several application in 
modern Mathematics such as Algebra, Cal-
culus, and Co-ordinate Geometry as re-
ported in the 'Janasatta' dated 21, January, 
1988; 

(b) if so, whether Government would 
take any steps for the inclusion of the study 
of Vedic Mathematics in Indian Universi-
ties, especially when it has already been in-
troduced in the school of Economic Sci-
ences, London and School of Philosophy in 
Australia and several other institutions in 
the USA, UK and Holland; and . 

(c) the likely date by which it would be 
done? . 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUl-
TURE IN THE MINISTRY HUMAN RE-
SOURCE DEVELOPMENT (SHRI L P. 
SHAH I): (a) Yes, Sir. Sri Shankaracharya of 
Puri has written a book on Vedic Mathe-
matics in which the' application of Vedic 
Sutras for solving various Mathematical 
problems has been discussed. 

(b) and (c). Further studies and research 
on the subject will have to be carried out 
by scholars, academic bodies and the Uni-
versities. According to information avail-
able/ the University of Roorkee and the 
lucknow University are engaged in some 
aspects of teaching and reasearch in Vedic 
Mathematics. The Rashtriya Ved Vidya 
Pratisthan is also considering the prepara-
tion of a project, to encourage studies in 
Vedic Mathematics and its applicati~ 

lEng/ish] 

Nomination of M.Ps. on Board of 
Govemor in Ie. V.5. 

9706. SHRI RAJ KUMAR RAI: Will the 
Minister of HUMAN RESOURCE DEVEL· 
OPMENT be pleased to state: 

(a) whether there is a provision of 
nomination of Members of Parliament on 
the Board of Govemors of Kendriya 
Vidyalaya Sangathan; 

(I» if so, the guiding principles that gov-
ern these nominations; 

(c) whether some Members from the 
opposition parties have at any time been 
nominated on the Board of Covernors; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUl-
TURE IN THE MfNISTRY Of HUtMAN R~
SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) Yes Sir, 

(b) to (d). Members of Parliament are 
nominated on the Board of Governors of 
Kendriya Vidyalaya Sangathan, on the rec-
ommendations of Ministry of Parliamentary 
Affairs. The following Members of Parlia~ 
ment were nominated on the Board of 
Governors of Kendriya Vidyalaya Sangathan 
from time to time:-

(1) Shri Manubhai Patel 

(2) Shri Raja Ram Shastn 

(3) Shri Samar Guha 

(4) Shri Oilip Chakravarty 

(5) Shri T apeshwar Singh 

(6) Shri Chandulal Chandrakar 

transport Facilities to Maharashtra 

9707. SHRI BAtASAHEB VIKHE PATIl: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether the transport facilities to be 
provided by his Ministry to Maharashtra in 
the remaining years of Seventh Plan have. 
been finalised; and 

(b) if so, the details thereon 

THE MINISTER OF STATE Of THE MIN-
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ISTRY OF SURFACE TRANSPORT {SH RI RA .. 
jESH PilOT): (a) and (b). Only the outlays 
for 1988-89 have been finalised.. The fol-

1. Ports: 

(i) 

(ii) 

(iii) 

for development schemes of 
Bombay Port. 

For construction of Nhava 
Sheva Port. 

For providing additional 
facilities at Redi Port. 

2. Roads and Bridges: 

For development of National 
Highways including bridges. 
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lowing proj~ pertaining to the transport 
sector in the Ministry of Surface Transport 
have been provided for in this year: 

(Rs in crores) 

33.74 

280.06 

5.00 

30.00 

The Annual PLin for 1989 .. 90 will be finalised at the appropriate time. 

Construction of Working Women's Hos-
tel by A.M.S. Kendra, Jamshedpur 

9708. SHRIMATI CEETA MUKHERJEE: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the Ministry sanctioned Rs. 
5.5 Iakh in November, 1986 towards con-
struction of a working women's hostel by 
"Mun Mahila Shilpa Kendra Jamshedpur 
(Bihar)" and advanced Rs. 1,41,047 as the 
first instalment; 

(b) if so, the details thereof, 

(c) the basis on which the project was 
approved and amount sanctioned and rec-
ommended the project; 

(d) whether Government have received 
any communication from the Secretary, 
Jamshedpur Citizen Council stating that no 
such Kendra exists and no work has begun 
for constructing the hostel; 

(e) if so, the details thereof; and 

(f) whether any investigation has been 
made and the action proposed to be taken 
against those concemed in the matter? 

. THE MINISTER OF STATE IN THE DE-

PARTMENTS OF YOUTH AfFAIRS AND 
SPORTS AND WOMEN AND CHILD DE-
VELOPMENT IN THE MINISTRY OF HU-
MAN RESOURCE DEVELOPMENT: (SMT. 
MARGARET ALVA) (a) and (b). Yes, Sir. The 
Minisby approved a grant of Rs. 5,64,188/ .. 
for the construction of a Working Women's 
Hostel for 30 Working Women by Arjun 
MahiJa Shilp Kala Kendra at Jamshedpur at 
an estimated cost of Rs. 7,52,250/- on 18 
June 1986. SimultaneousJy, an amount of 
Rs. 1,41,047/- was released as first instal-
ment of grant in aid. 

(c) The Grant was approved on the 
basis of the recommendations of the State 
Government of Bihar 

(d) and (e). Yes, Sir. The Jamshedpur 
Citizen Council, Jamshedpur in a Press Re-
port which appeared iR "Amrit Bazar Pa-
trika" Oamshedpur Edition) alleged that 
there was no trace of Arjun Mahila Shilp 
Kala Kendra, Ja~hedpur 

(t) Ye$, Sir. An investigation is being 
made through the State Government of Bi-
har. In the meanwhile, the entire amoum 
of the first instalment released viz. Is. 
1,41,047/ .. together with interest thereon 
viz. Rs.14,885.28 has been recovered from 
Arjun Mahlla Shilp Kala Kendra. "Besidel, 
the Orxanisation has been banned from 




